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to bridge the gap betweep irrigation
<apacity and its utilisation;

(c) if so, what are the details there-
of; and

(d) what would be the estimated
irrigation capacity ang itg utilisation
at the end of the Seventh Five Year
Plan period?

THE MINISTER OF LAW AND
JUSTICE AND THE MINISTER OF
WATER RESOURCES (SHRI B.
SHANKARANAND): (a) Yes, Sir,

(b) and (¢) Steps taken include
Cn-farm development works under
the Command Area Development Pro-
gramme, impreved water management
practices modernisation and stabliza-
tion of existing projecty and water
budgeting.

(d) At the end of the Seventh
Plan period, irrigation potential is
expected to be about 8¢ million hec-
tares and utilisation about 71 6 million
hectares.

Clearance of Irrigation projecls of
Orissy

*314. SHRI SUBAS MOHANTY:
W I the Minister of WATER RE-
SOURCES be pleaseq to state:

(a) the major irrigation projects in
Orissa which the Central Government
have cleared for implementation and
the projects which are still in the
proce s of clearance; ang

(b) the total investment to be made
on all these projects?

THE MINISTER OF LAwW AND
JUSTICE AND THE MINISTER OF
WATER RESOURCES (SHRI B.
SHANKARANAND): (a) and (b) Out
of six major irrigation projects under
implementation in Orissa under the
State Plan, five projects have been
cleared. Latest estimated cost of these
six projects is Rs. 1798 crores and the
!ikely expenditure on these projects
upto the end of Seventh Plan is anti-
cipateg to be about Rs. 638 crores.
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to Questions 32
Recording of grounq water table

*315. SHRI SUSHIL. BARONGPA:
SHRIMATI VEENA VERMA:

Wil] the Minister of WATER RE-
SOURCES be pleaseq to state:

(a) whether it is a fact that ground
water table is gradually going down
in some parts of Madhya Pradesh and
alsp in various parts of the country
because of less rainfall and over-
exploitation of ground water potential;

(b) whether the Central Govern-
ment have any proposal to deploy ex-
perts so as to identify the schemes
through which the groung water table
can quickly be recharged and whether
the Ceniral Government are also con-
sidering to finance such ground waier
recharging investigation schemes; and

(c) if so, how much assistance is
being given to Madhya Pradesh for
the year 1989-90 foy the purpose?

THE MINISTER OF LAW AND
JUSTICE AND THE MINISTER OF
WATER RESOURCES (SHR] B.
SHANKARANAND): (a) Yes. Sir.

(b} The Central Ground Water
Boarg have undertaken studies on arti-
ficial recharge of groung water,

(c) Ap allocation of Rs. 350 lakhs
for Centrally Sponsored Schemes of
soil conservation in the catchment
area of river valley projects in Madhya
Pradesh and Rs. 75 lakhs for integra-
ted water-shed management in the
Sone river catchment has beep pro-
posed for 1989-90.

Pay structure of the Officers of the
Indian Forest Service

*316, SHRY SATYA PRAKASH
MALAVIYA- Will the Mnistey of
ENVIRONMENT AND FORESTS he
pleased to state:

(a) whether it is a fact that the
Indian Forest Service Association has
expresseq resentment for not making
their pay structure a rational one and



